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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No(s). 4870/ 2015
MOHAMVAD SADI QUE Appel I ant (s)
VERSUS
DARBARA S| NGH GURU Respondent ( s)

(with appln. (s) for ex-parte stay and office report)
Date : 06/04/2016 This appeal was called on for hearing today.

CORAM :

HON BLE MR. JUSTI CE RANJAN GOGO

HON BLE MR JUSTI CE PRAFULLA C. PANT
For Appellant(s) H P. Raval, Sr. Adv.
Atul Nanda, Sr. Adv.
Bal aj i Subramani um Adv.
Anol N rmal kumar Suryawanshi , Adv.
Pri yadarshi CGopal, Adv.
For Respondent (s) Yashank Adhyaru, Sr. Adv.
Mani sh Sharna, Adv.
Samar Vijay Singh, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER

Heard the | earned counsel for the parties at
| engt h.
Hear i ng concl uded.
Judgment reserved.
Witten subm ssions, if any, may be filed
within a week.
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